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l, the Chairman of the Committee on Private Members' Bills and Re.olutiom, having 
been author.iaed bJ the Committee_ present on their behalf thu their Eighty-founh Report. 

2. The Committee met on the 4th April, 1966 to conaider allotment of time to the 
Re8<>lmiOD1 set down in the List of BUJiness for ThuiWay. the ?th April, 1966. 

S. The Members whote tts0lution1 had been included in the List of Business for 
the '1th April, 1966 had been invited to pretent their viewa on the resolutions before the 
Committee. Sanruhri Bibb.uti Mishra and C. H. Mohammad K.oya (who is a.ho a 
member of the c.ommittee) attended the sitting. 

t. The Committee recommend the allocation of time u follows:-
(1) Resolution .-egardlag Pacific ooncord ,.Unsc Communiat 

Chinese expanlionilm. 
(2) Raolution regardhtg Manufacture of atom bomb. 
(9) Resolution regarding Opening of agricultural a>llep. 
(4) llesolu~on regarding Unemployment in K.erala State. 
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S. V. KRISHNAMOORTHY RAO, 
Chaimtan, 
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